
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 491 OF 2024 

 

IN THE MATTER OF: 

 

News item titled "Ganga water unsafe even for bathing says Bihar govt report on river 

pollution" appearing in Hindustan Times dated 26.02.2024 

 

AMENDED MEMO OF PARTIES (As Per ORDER DATED 25.11.2024) 

News item titled "Ganga water unsafe even for bathing says Bihar govt report on river 

pollution" appearing in Hindustan Times dated 26.02.2024 

VERSUS 

 

1. Central Pollution Control Board,  

Through its member secretary, 

Parivesh Bhawan, East Arjun Nagar, Delhi-110032 

           Contact – +91-11-43102030 

 Email -  mscb.cpcb@nic.in                                                                     Respondent No. 1 

 

2. Bihar State Pollution Control Board 

Through its member secretary,  

Parivesh Bhawan, plot no. Ns-b/2  

Paliputra industrial area, Patliputra, Patna (Bihar) - 800 010 

Contact – 2261776 

Email - bspcb@yahoo.com 

 msbspcb-bih@gov.in                                                                  Respondent No. 2 

 

3. National Mission for Clean Ganga 

Through its Director General 

1st Floor, Major Dhyan Chand, National Stadium,  

India Gate, New Delhi, Delhi – 110 002 

Contact - 011-23049528 

Email – dg@nmcg.nic.in                                                                         Respondent No. 3 

 

4. Principal Secretary,  

Department of Environment,  

Ministry of Environment, Forest and Climate Change, 

Regional Office (ECZ), Bunglow No. A-2, 

Shyamali Colony, Ranchi-834002 

Email- efd-bih@nic.in/ ro.ranchi-mef@gov.in                                          Respondent No. 4 
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